
 
 

SHRI SANDOSH KUMAR P. (Kerala): Sir, I also associate myself with the matter 
raised by the hon. Member. 
 
DR. SANTANU SEN (West Bengal): Sir, I also associate myself with the matter raised 
by the hon. Member. 
 
DR. V. SIVADASAN (Kerala): Sir, I also associate myself with the issue raised by the 
hon. Member.                                           
 

Increasing incidents of Acid Attacks in the country 
 
Ǜीमती संगीता यादव (उǄर Ģदेश) : माननीय उपसभापित जी, आपने ऐिसड अटैक पीिड़तȗ की 
दुदर्शा के सबंधं मȂ मुझे बोलने का अवसर िदया, इसके िलए मȅ आपको धन्यवाद देती हँू। युवा 
लड़िकयȗ और मिहलाओं पर ऐिसड हमला समकालीन भारतीय समाज मȂ एक बहुत गंभीर िंचता 
का िवषय है। यह एक ऐसा िवषय है, जो मिहलाओं के ददर् से पीिड़त है और मेरे िलए बहुत ही 
मायने रखता है। राÍटर्ीय अपराध िरकॉडर् Åयरूो के अनुसार, भारत मȂ िपछले पाचँ वषș मȂ 1,500 
ऐिसड हमले हुए हȅ। इस जघन्य अपराध से बचे लोग शारीिरक, मानिसक, सामािजक और आिर्थक 
किठनाइयȗ से भी पीिड़त हȅ। वे आजीवन भेदभाव, कलकं और समाज से अलगाव का भी सामना 
करते हȅ। वे पयार्Ãत िचिकत्सा देखभाल, कानूनी सहायता तक पहंुचने के िलए भी सघंषर् कर रहे हȅ। 
कई मिहलाएं अपनी चोटȗ और अक्षमताओं के कारण काम करने और आजीिवका कमाने मȂ भी 
असमथर् हो चुकी हȅ। मȅ सरकार से ऐिसड हमलȗ को रोकने और अपरािधयȗ को दंिडत करने के 
िलए तत्काल और Ģभावी कदम उठाने और लड़िकयȗ एवं मिहलाओं को Ëयापक समथर्न और 
सहायता Ģदान करने का आगर्ह करती हँू। मȅ यह भी िनवेदन करती हँू िक सरकार को यह 
सुिनिÌचत करना चािहए िक पीिड़तȗ को पयार्Ãत मुआवजा िमले, मुÄत िचिकत्सा उपलÅध हो, 
उनको कानूनी सहायता भी उपलÅध करायी जाए, उनको िशक्षा, कौशल िवकास एव ंरोजगार के 
पयार्Ãत अवसर भी िमलȂ और साथ ही, उनको सामािजक सुरक्षा भी िमले।  इसके साथ ही, हम 
सामािजक बदलाव के िलए भी अलग से Ģयास करȂ।  
 मȅ सरकार से यह भी िनवेदन करती हँू िक तेजाब हमलȗ के मामले पर िविध आयोग की 
226वीं िरपोटर् एवं उच्चतम न्यायालय के िदशािनदȃशȗ को भी तत्काल Ģभाव से लागू करना चािहए, 
धन्यवाद। 
 
DR. JOHN BRITTAS (Kerala): Sir, I associate myself with the Zero Hour Mention 
raised by the hon. Member. 
 
SHRI DEEPAK PRAKASH (Jharkhand): Sir, I also associate myself with the Zero 
Hour Mention raised by the hon. Member. 
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DR. FAUZIA KHAN (Maharashtra): Sir, I also associate myself with the Zero Hour 
Mention raised by the hon. Member. 
 
SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): Sir, I also associate 
myself with the Zero Hour Mention raised by the hon. Member. 
 
SHRI DHANANJAY BHIMRAO MAHADIK (Maharashtra): Sir, I also associate myself 
with the Zero Hour Mention raised by the hon. Member. 
 
SHRI P. WILSON (Tamil Nadu): Sir, I also associate myself with the Zero Hour 
Mention raised by the hon. Member. 
 
DR. SASMIT PATRA (Odisha): Sir, I also associate myself with the Zero Hour 
Mention raised by the hon. Member. 
 
SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, I also associate myself with the 
Zero Hour Mention raised by the hon. Member. 
 
SHRI SUJEET KUMAR (Odisha): Sir, I also associate myself with the Zero Hour 
Mention raised by the hon. Member. 
 
SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, I also associate myself with the 
Zero Hour Mention raised by the hon. Member. 
 
DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, I also associate myself with the Zero 
Hour Mention raised by the hon. Member.  
           

Demand for Enumeration/Revision of Voters' List in fair and  
justifiable manner 

 
SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): "Hon. Deputy 
Chairman, I thank you for giving me the opportunity. The subject of my Zero Hour 
submission is Demand for Enumeration/Revision of Voter’s List in fair and Justifiable 
manner.  

Sir, democracy will be strengthened only when the Right to Vote is exercised 
without any fear. Right to Vote is like a weapon for administrative procedure. The 

                   
English translation of the original speech delivered in Telugu. 
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